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APPLICATION NUMBER

PETITION NUMBER : TCP/140/ (IB)/2017

NAME OF THE PETITIONER(S) : LAFARGE INDIA PVT LTD

NAME OF THE RESPONDENT(S) : KARISMAA FOUNDATION PVT LTD

UNDER SECTION 2 433 (e)(f)
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ORDER

Mr. Surendar, Proxy representing Counsel for Petitioner present. Mr. Vaibhav,
Counsel for Respondent present and submitted that he has not received the copy
of affidavit and bank certificate under section 9(3)(b)and(c) of 1&B Code, 2016
from the Petitioner. Counsel for Petitioner is directed to submit the copies of the
same to the Counsel for Respondent if filed as per Notification of MCA dated

29.06.2017 . Put up on 31.07.2017 at 10.30 A.M.

(K. ANANTHA PADMANABHASWAMY)
MEMBER (JUDICIAL)



